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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, Papers to be laid on the Table.
...(Interruptions)

12.02 Ava hrs
At this stage, Shri K. Sugumar and some other hon. Members came
and stood on the floor near the Table
MADAM SPEAKER: Nothing else will go on record.
(Interruptions) €/ »
31€181 ABIGAT: Uscl Ui oI &l Sirol Sifdrg,
«..(caIon)

<

DY FiqIcr 3 IS A A H|El YFH01 Jelel AGerT A IS Af (3h a2v1 orT #18a): sreel s, off 9R6 uar & sk 3, i
foreotfeTiRae Uej, A9 Ucel U= IXACAT &--

(1) 3ot D13hiet it vofiepeaer R, of$ ecft & af 2011-2012 & aiftfes Aamall Bt v gfer (RBodt aen sisjeft siza2ur),
(Placed in Library, See No. LT 6713/15/12)
(2) (uw) st B 3w wsficara f¥rd, o fecft & ad 2010-2011 & arftfe
crzsit 1 v yfer (Bodt aen siE)sit Zisa2ur) den 3o U2 crArdiel Y
() 331 B3R sift wsfidbeazer Pard, o focft b af 2010-2011 &t
CRASHEI Cramsl U2 IRPDR grRI Aeten &t v yfer (faodt den siojsht sizmaur),
(3) Swip (2) 3 SfeciRad uqi Bt Aar teet Uz e 3 gT Ricwwa A vl BY Gaitar
arett faaeor (fBodl qerr sE)sh Jizaun),

(Placed in Library, See No. LT 6714/15/12)

(4) (uw) Podi oY feafdencr, sewrer & ad 2009-2010 F aiffes yferdgor 6t
v yfer (Boct aen sEjelt 2iap2ur) e 3A U2 crAaradiet yfedaer

(1) Pogl iy Rrafdencr, sewiet B af 2009-2010 & BrRiwU1 Hf PR

g1 eften & vop yfer (faodt der se)stt Jzmurn),

(5) 3wiep (4) 31 3feeiRaa udi ol st Ucel U2 3XT6! 3 U e b BRuIl DI garfor
arett fazor (fBodl qerr sE)sh Azaun),

(Placed in Library, See No. LT 6715/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (PROF. SAUGATA ROQY): On behalf of Kumari
Selja, I beg to lay on the Table:-



(1) (i) A copy of the Annual Report (Hindi and English versions) of the Victoria Memorial Hall, Kolkata, for the year 2009-
2010, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Victoria Memorial Hall,
Kolkata, for the year 2009-2010.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 6716/15/12)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National School of Drama, New Delhi, for the year
2010-2011, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the National School of
Drama, New Delhi, for the year 2010-2011.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 6717/15/12)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Raja Rammohun Roy Library Foundation, Kolkata, for
the year 2010-2011, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Raja Rammohun Roy
Library Foundation, Kolkata, for the year 2010-2011.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 6718/15/12)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Allahabad Museum Society, Allahabad, for the year
2010-2011, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Allahabad Museum
Society, Allahabad, for the year 2010-2011.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 6719/15/12)

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Lalit Kala Akademi, New Delhi, for the year 2010-
2011, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Lalit Kala Akademi, New
Delhi, for the year 2010-2011.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 6720/15/12)

(11) A copy of the Annual Report (Hindi and English versions) of the National Council of Science Museums, Kolkata, for the
year 2010-2011, along with Audited Accounts.

(Placed in Library, See No. LT 6721/15/12)



(12) (i) A copy of the Annual Report (Hindi and English versions) of the Central Institute of Buddhist Studies, Leh, for the
year 2010-2011.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Central Institute of Buddhist Studies, Leh, for the
year 2010-2011, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Institute of
Buddhist Studies, Leh, for the year 2010-2011.

(13) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (12) above.

(Placed in Library, See No. LT 6722/15/12)

(14) (i) A copy of the Annual Report (Hindi and English versions) of the Indira Gandhi National Centre for the Arts, New
Delhi, for the year 2010-2011.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Indira Gandhi National
Centre for the Arts, New Delhi, for the year 2010-2011.

(15) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (14) above.

(Placed in Library, See No. LT 6723/15/12)

(16) (i) A copy of the Annual Report (Hindi and English versions) of the National Culture Fund, New Delhi, for the year
2009-2010, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Culture Fund,
New Delhi, for the year 2009-2010.

(17) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (16) above.

(Placed in Library, See No. LT 6724/15/12)

(18) (i) A copy of the Annual Report (Hindi and English versions) of the Centre for Cultural Resources and Training, New
Delhi, for the year 2010-2011, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Centre for Cultural
Resources and Training, New Delhi, for the year 2010-2011.

(19) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (18) above.

(Placed in Library, See No. LT 6725/15/12)

(20) (i) A copy of the Annual Report (Hindi and English versions) of the Salar Jung Museum, Hyderabad, for the year 2010-
2011, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Salar Jung Museum,
Hyderabad, for the year 2010-2011.

(21) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (20) above.

(Placed in Library, See No. LT 6726/15/12)



(22) (i) A copy of the Annual Report (Hindi and English versions) of the Sahitya Akademi, New Delhi, for the year 2010-
2011.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Sahitya Akademi, New
Delhi, for the year 2010-2011.

(23) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (22) above.

(Placed in Library, See No. LT 6727/15/12)

(24) A copy of the Memorandum of Understanding (Hindi and English versions) between the Housing and Urban
Development Corporation Limited and the Ministry of Housing and Urban Poverty Alleviation for the year 2012-2013.

(Placed in Library, See No. LT 6728/15/12)

...(Interruptions)

THE MINISTER OF TRIBAL AFFAIRS AND MINISTER OF PANCHAYATI RAJ (SHRI V. KISHORE CHANDRA DEO): I beg to
lay on the Table a copy of the Outcome Budget (Hindi and English versions) of the Ministry of Panchayati Raj for the year
2012-2013.

(Placed in Library, See No. LT 6729/15/12)

...(Interruptions)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF DRINKING WATER AND SANITATION (SHRI JAIRAM
RAMESH): I beg to lay on the Table a copy of the Notification S.0. 1022(E) (Hindi and English versions) published in
Gazette of India dated 4th May, 2012, making certain amendments in Schedule I and Schedule II of the Mahatma Gandhi
National Rural Employment Guarantee Act, 2005 with effort from the date of publication of this notification in the Official
Gazette under sub-section (2) of Section 29 of the said Act.

(Placed in Library, See No. LT 6730/15/12)

...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V.
THOMAS): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Federation of Consumer Associations, West Bengal,
Kolkata, for the year 2008-2009, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Federation of Consumer
Associations, West Bengal, Kolkata, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 6731/15/12)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Federation of Indian Chamber of Commerce and
Industries, New Delhi, for the year 2009-2010, along with Audited Accounts.



(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Federation of Indian
Chamber of Commerce and Industries, New Delhi, for the year 2009-2010.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 6732/15/12)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Consumer Coordination Council, New Delhi, for the
year 2009-2010, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Consumer Coordination
Council, New Delhi, for the year 2009-2010.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 6733/15/12)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Consumer Coordination Council, New Delhi, for the
year 2010-2011, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Consumer Coordination
Council, New Delhi, for the year 2010-2011.

(Placed in Library, See No. LT 6734/15/12)

...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): I beg to lay on the Table a copy of
the Memorandum of Understanding (Hindi and English versions) between the North Eastern Regional Agricultural Marketing
Corporation Limited and the Ministry of Development of North Eastern Region for the year 2012-2013.

(Placed in Library, See No. LT 6735/15/12)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): I beg to lay on
the Table a copy of the Foreign Contribution (Regulation) Amendment Rules, 2012 (Hindi and English versions) published in
the Notification No. G.S.R. 292(E) in Gazette of India dated 12th April, 2012 under Section 49 of the Foreign Contribution
(Regulation) Act, 2010.

(Placed in Library, See No. LT 6736/15/12)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (PROF. SAUGATA ROQY): I beg to lay on the
Table:-



(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the National Buildings Construction
Corporation Limited and the Ministry of Urban Development for the year 2012-2013.

(Placed in Library, See No. LT 6737/15/12)

(2) (i) A copy of the Annual Administration Report (Hindi and English versions) of the Delhi Development Authority, New
Delhi, for the year 2010-2011.

(if) A copy of the Review (Hindi and English versions) by the Government of the working of the Delhi Development
Authority, New Delhi, for the year 2010-2011.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 6738/15/12)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): I beg to lay on the Table a copy
of the Report (Hindi and English versions) of the Comptroller and Auditor General of India-Union Government (Civil) (No. 33
of 2011-12) (Autonomous Bodies) for the year ended March, 2011 under Article 151(1) of the Constitution.

(Placed in Library, See No. LT 6739/15/12)

...(Interruptions)

DI FigIcrT 3 U Hel T MR YRIFDUT 2T FIer 3 s ddl (31, TRvI g1 H1Ea):

sre=1el J1elca, off adter 2rad ot 3R A, F P 3ust (Joftw=vr 3 Rigicer) siftiforer, 1937 &t arr 3 &t 3uarr (3) & sidek el sz
JAfSsrI guftasur 3 Rigicar (ehemr) forewmr, 2012 St 21 airct, 2012 & smea & Iewue) 3 iffRIde daRn An.®r.fer. 238 (ar) 3 yoifsia
30, &6t v gfer (3o e sP)sht Zizd2ur) Jem UceT U XA g

(Placed in Library, See No. LT 6740/15/12)

...(Interruptions)



